
To, 

File No. CSFE-101/ 14/2020-FE-Dept (For & Envt) 

GOVERNMENT OF MANIPUR 

OFFICE OF THE CHIEF SECRETARY 

The Registrar General 
National Green Tribunal 
Faridkot House, Copernicus Marg 
New Delhi-110001 
Email : judicial-ngt(@gov.in 

Imphal, the 31st January, 2025 

Subject: Action taken report in compliance of Hon'ble NGT's Order dated 

01-12-2022 in 0.A. No. 606 of 2018.

Sir/Madam, 

With reference to the directions made by the Hon'ble NGT in O.A No. 606/2018 vide its 

Order dated 01-12-2024 directing therein to file Six Monthly Report with verifiable progress on 

solid & liquid waste management, 4th Monthly Progress Report as on 30-06-2024 in respect of 

the State of Manipur in compliance of the direction of the Hon'ble Green Tribunal is hereby 

submitted for necessary consideration. 

Encl.: As above 

Copy to: 

Yours Sincerely, 

(Prashant Kumar Singh) 
Chief Secretary, 

Government of Manipur 

1. Secretary, Ministry of Jal Shakti, Government oflndia, 1st Floor, Major Dhyan Chand

National Stadium, India Gate, New Delhi-110002

2. Secretary, Ministry of Urban Development, 118 CwingNirman Bhawan, Delhi 110001

3. Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun

Nagar, Delhi-110032

4. Executive Director-Technical, National Mission for Clean Ganga, Department of Water

Resources, river Development & Ganga Rejuvenation, Ministry of Jal Shakti.

Email: ed-technicaUii,nmcg.nic.in

5. Shri Pukhrambam RameshKumar, Standing Counsel for the State of Manipur,

Chamber No. 324, 3rd Floor, Block "D" (Lawyers Chambers Block), Additional Building

Complex, Supreme Court oflndia, New Delhi-110001
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